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The Minister of State la the Minis
try of Finance (Shri K. C. Pant) (a)
and (c). The demands submitted in 
May 1966 by the All India State Bank 
of India Supervisory Staff Federation 
have been under negotiation between 
the Federation and the management of 
the State Bank and a number of de
mands have been fully or partly met. 
The remaining demands are still under 
negotiation.

(b)  The Federation has called upon 
its members to observe certain speci
fied hours of work with effect from 
1st June, 1967 and some of the mem
bers have been observing those hours 
with effect from that date.

Targets of Public and Private Sectors 
In Plans

*540. Shri Shiva Chandra Jha: Will 
the Minister of Planning be pleased to 
state:

(a) what had been the targets  of 
investments of the private and public 
sectors during the last three plans;

(b) how far they lagged behind or 
surpassed those targets during those 
three Plans; and

(c) in the content of  perspective 
planning, what are their  respective 
targets which Government  consider 
are required for the economy  “take 
off”?

The Minister of Wanning,  Petro
leum and Chamlcal and Social Welfare 
(Shri Asoka Mehta):  (a) and  (b).
A Statement is laid on the Table  of 
the House.  [Placed in Library.  See 
No. L.T-669/67].

The ‘targets’ of investments in the 
private sector were by way of rough 
estimates of likely and/or desirable 
investments in the private sector. The 
target figures which are shown at cons
tant prices, and estimate* of  actual 
investments which are accounted for 
at current prices are not strictly com
parable.  Making allowance for price 
changes, it is broadly estimated that 
the aggregate investment in real term*

was close to plan targets during the 
first and second plans and only mar
ginally short during the third plan.

(c)  The Draft Outline of the Fourth 
Plan has dealt with the question  of 
investments required in Chapter Two: 
‘Self-reliance and the Perspective  of 
Development’; and additional support
ing data are given in Material  and 
Financial Balances.  The discussion is 
in the context of a perspective of de
velopment which seems to  ensure a 
sustained and satisfactory increase in 
per capita income per year, and free 
the country as soon as possible from 
undue dependence on foregin aid.

The concept of “take off” is over
simplified, vague, and elusive when the
minimum rate of growth  considered 
viable economically and politically is 
not specified.

Rural and Urban Drinking water
schemes

2484. Shri Baburao Patel-
Shri Hukam Chand Kachwal: 
Shri Ram Singh Ayarwal: 
Shrimatl Agam Das* Gum 
Mlnimata:

Shri Nitlraj Singh Chaudhary: 
Shri O. C. Dixit:

Will the  Minister of  Health and 
Family Planning be pleased to state:

(a) how many schemes of drinking 
water supply, both rural and  urban 
are currently under the  examination 
by the Central Government;

(b) how many of them are from 
Madhya Pradesh;

(c) whether it is a fact that  the 
Madhya Pradesh Government  have 
urged the Centre to expedite some  of 
those schemes designed to serve tribal 
areas;

(d) if so, the iteps taken to ao ŝ; 
and

(e) if not, the reason* therefor?

The Minister of Health and FsmllT 
Planning (Dr. S. Cta»*nuei*ar?i <«>
• A* on Slst May* 1W7, 11 rtw•» and 18




